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RAILWAY BUDGET 1974-75 GENE-
RAL DISCUSSION—contd.

THE MINISTER OF RAILWAYS
(SHRI L. N. MISHRA): As I have
pointed out yesterday, I am really
very much grateful to the hon. Mem-
bers who have participated in the dis-
cussion on the general budget of the
Railways. Number of valuable sugges-
tions have been made and I am espe-
cially grateful to those Members who
have been good enough to support the
proposals contaned in the Budget.
About 53 hon. Memberg have partici-
pated 1n the Debate and I am glau to
say that out of them 32 have extend-
ed their support to the Budget propo-
sals. The Debate has been very cons-
tructive on the whole and very help~
ful

The main point is on the question
of the freight and fares. There are
two points of consideration which have
got a wvital bearing on this aspect. In
view of the difficulties of the common
man we wanted to keep the burden of
the common man as less as possible.
And, we wanted fo get some more re-
sources from the affluent section of
the society. This has been the guiding
principle in the matter of fixation of
fares and freights. There will be 25
million fonnes of additional goods to
be transported and there will be an
increase of 3 per cent on passenger
fares. The deficit now 1s something in
the neighbourhood of about Rs 9975
crores and this will go up to Rs. 189.1
crores and therefore we had no escape
hut to take recourse 1o inciease in the
freight and also in the fares. We
could mot have transferred to General



235 Rly. Budget, 1974-75— MARCH 13, 107¢

[Shri L. N. Mishra]

Finance also as the effect would have
been inflationary; in these days of
rising prices it would not have been
advisable to throw the burden on to
the General Finance. Therefore we
had to take recourse to increase in
fares and freights.

Hon, Members will agree with me
that the financial health of the Rail-
ways has to be restored not only in the
mierest of this premier Public Sector
undertaking but also in the interest of
the general cconomy In framing the
proposals, as 1 have stated iwo objec-
tives have been borne in mund, adjust-
ments 1n fares and freights have been
formulated on a selechive  basis and
they are in line with the socialistic
concept that weaker and vulnerable
sections of society should be protected.

It 1s 1n this context that foodgrains
havc not been touched They will con-
tinue to be carried at concessional
rates below-ihe-cost rates. The Rail-
ways will suffer a luss of nearly Rs. 48
crures on this account in the coming
year,

On the same grounds, commuters
holding season tickcts have been ex-
empted from increase in fares. Milk,
fruils and wvegetables carried as par-
cels will not be subjected to additional
surcharge. Class III passengers have
been asked to pay only marginally
more than the present level of fares.
Most of these people belong to fixed
mncome groups—ihey nclude class III
and Class 1V employees and also ven-
dors. They have been left out. They
hold suburban season tickets and they
travel to the place of duty in places
like Madras, Bombay and Calrutta. To
bridge the gap Third Class passsn-
gers have been asked to pay only mar-
ginally. They pay fares only margi-
nally more than the present level of
fares.

A point has been made by some
Members that the distribution of bur-
den is inequitable. Some arguments
have alsp been advanced in support of
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this. We have attempted to get Rs. 16
cror< and odd from III Cléss Uidis
nary passengers. ] am {rying to get
Rs. 4 crores a little more—I(rom the
passengers travelling by air-condition-
ed and First Class. I am afraid, the
argument is illogical. I may puint out
that for proper appreciation, the yield
from increase in fares should be re-
lated to the number of passengers.
Last year, nearly 128 crore passengers
excluding season ticket holders travel-
led in IIT Class onwards while in air-
conditioned class only about 3 lakh
passengers travelled,

This fact should not be ove:looked
Each air-conditioned traveller will now
pay from Rs 15 to 160 more for cech
Journey while each III Class passenger
will have 1o pay only from 5 paise to
one rupee

In the case of 1st class also the rise
has been from Rs. 2 to 16 par tickel
and about seventy-threec lakh passen-
gers excluding season ticket holders
fravelled in 1st class last year and pa-
turally, the yield from them has been
much lower than from the 11T class
passengers. While 75 lakhs passen-
gers will have to pay only Rs. 4 crores,
128 crores of passengers will pay about
Rs 16 crores.

Honourable Members would have
obgerved that despite the proposeg in-
creases in fares, freight, transhipment
charges ete. rallway revenues would
stull fall short by Rs. 52.79 crores. This
gap has to be covered as mentioned 1
my speech. Some comparison  has
been made about the performance of
the Railways, especially, the financial
part of it. I shall say a word about
it. I wish I too had been in the same
happy position in which my predeces-
sors were. Railway finances had sur-
pluses. The couniry hag accumulated
sterling balances. There was no prob-
lem of loss in revenue. Unfortunately,
we are not in that position.

There was no labour unrest as I am
facing to-day. I wwould have been in
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the same happy position but for this.
At present we are also 1n the worst
financial position
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I would Like o keep the burden on
the common man to the mmimum
level I want {o shift the burden from
the common man to the affluent se.-
tions So, the affluent sections have
to pay more for luxury and upper class
travel

In conformity with this approach
Air-conditioned class used by the rich
and affluent wil cost enormously
more Fares have besn hiked by Rs
15 to Rs 100 each tficket Still in-
creases have for example, keen propo-
sed tor travelling by the two Rajdhani
Express for the Air-conditioned class
The existing fare of Rs 479/- from
New Delh: to Howrah wil! be increased
to Rs 520/. a rige of as much a< Rs
141 - Simularly travel in th¢ Raj-
dhani Express between New Delli and
Bombay Central will cost Rs 1l6/-
morc trom Rs 349/- to Rs 465 - per
ticket

Then I will come to First C'ass and
A C Chair Car For First Clcss and
A C Chair-Car categories also, avatled
of again by comparatively well-to-do
sections of our community, an increase
ranging from a mummum of Rs 2/-
to & maximum of Rs 16 has been
proposcd As against these steep in-
creases proposed for the upper class
travel, the increase in the case of Third
Class Passenger 15 the modest and has
been kept down to the utmost extent
possible The rise in Third Class fare
by ordinary trains has been kept at
5 paise rising to a maximum of Rs 1/-
per ticket depending upon the dis-
tance travelled Even within this
modest rise 1n Third Class fare I have
taken care to exempt the more vul-
nerable sections from the fare hike

The same concern for common man
18 reflected in the changes proposed
In reservation charges For AC. class
the reservation charges have been in-
credsed five<fold from Rs, 1/- to Rs
5/- For first class, reservation char-
a5 have heen doubled from Rs 1/-
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to Rs 2 - and for the A. C Chair-Car
from 50 paise to Rs 1/- But there
will be no increase in reservation char-
ges In respect of Third Class

Another area, where I have tried to
Lake care of the common man ;s 10
respect of accudent compensation Un-
ul recently the amount payable as
compensation 1n case of Jeath or dis-
ablement of passenger in rail accidents
was related to the passenger's income
This has now been replaced by a gys-
tem of umiform payment of compen-
sation Rih ang poor will get the
same compensalion The a-uount of
compensation payable has also been
mncreased from Rs 20000/~ to Rs
50 000/ 1n case of death or total dis-
ablement

The qutstion has also been raised
that the number of accidents has 'm
creased I have gol the figure- to show
that the number ol accidents has gone
down this vear In the yeir 10(4-65
the number of accidents was 1209
1965-66 the numbter was 1261 n 10¢8
69 1t was 908 1971-72 the number was
844 1972-73 1t was 815 and from Apnl
1972 to Tenuary 1973 the number was
692 ang this year upto January 1974
the number has come down to 865

I will cal my bhudget as develnp-
mental and the role of Rallways 1s
that of a catylist The faster we go
in developing new lines, greater will
be the filip to all-round advancement
of the country, especially of the far-
flung and backward regions Judged
by this standard this year's Ralway
Budget amply reflects a new ceal for
the backward regions of the country

The Railway budget for 1974-75 1
submut, 18 a beld attempt to carry for-
warg the socialistic and developmen-
tal policies of the Government

In the context of the supreme need
to restore the health of the railways.
an earnest attempt has been made to
pass on the burden to the affluent sec-
tions to the maximum possible, as I
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said earlier. At the same time case
has been taken to keep the levies on
the common man to the bare mini-
mum, and even within this, specific
exemptions have peen provided for
the poorer and more vulnerable sec-
tions of the community, as in the case
of season ticket-holders and {reight on
foodgrains,

I now come to coal. Coal has been
a matter of great deal of enticism n
this House. First I shall take up the
freight part of it and then I shall come
to the movement part of (opal, Theie
has been criticism of our proposal to
mcrease the freight on coal. As hon.
Members know. coal 1s the most pro-
minent commodity that the railways
carry. Il occuples the first place 1n
terms of both orgmnating tonnage and
tonne-km. During 1972-73, it tormed
about 29.16 per cent of the total ori-
ginating tonnage 1t accounted for only
17.81 per cent of the iotal earnings.
Coal is at present chaiged oufside the
scope of the general tieight struclure
on a special scale which 1s below the
actual cost of gperation Th2 railwav's
losses on transport of coal have been
increased from year to year as follows.
The estimated loss would go up from
Rs. 33.25 cores in 1973-74 to Rs. 47.67
crores in 1974-75. With the steep in-
crease in the wage bill and the prices
of other inputs, a stage has now been
reached when it has become imperative
to ensure that the loss sustained by
the railways on this streade of ma-
jor traffic is neutralised.

In my budget speech I had explain-
ed that our weak railway flnance could
1l afford a burden of this magnitude.
I have, therefore, proposed to bring
the freight rate for coal into the stand-
ard freight structure. I might poin:
out here that the freight rates on coal
have always lagged behind the increas-
es given to the price of coal. The pit-
head price of Grade I Bengal-Bihar
coal which was Rs. 20.71 per fonne in
1961-62 went up to Rs. 38.09 per tonne
in 1973 74. The fruits of these in-
creases have been enjoyed mostly by
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the private people till a year amd
half ago when coal was taken over

SHRI PILOO MODY (Godhra):
Now it is being enjoyed by none.

SHRI L. N. MISHRA: Increase in
coal price have inflated the fuel bill
which constitutes about 20 per cent of
the working expenses of the railways
over the year. This has badly affec-
ted the cost of operation.

I may mention here that though coal
15 a vital raw matenal for industry, it
constitutes only a small element in the
overall cost of ulttmate products. The
proposed adjustments in coal freight
will have, therefore a very small un-
pact on prices of end-products. For
example, in respvet of coal moving to
thermal power stations, the effect wnil
be 5.74 per cent on the average of the
price of electric current On coment
prices, 1ts impact will be only 1.49 per
cent Similaily in respect of iron and
steel the effect on the prices of pro-
ducts like bolts, nuts and plales etc,
will be less than one per cent

Then, 1 come to the question of coal
loading 1n spite of all difficulties, coal
loading this year has been 82.7 per
cent of last year's loading. The daily
average number of wagons loaded
from different coalfields during the
current financial year up to the end of
January 1974 was 7450 wagons as
compared to 8038 wagons in the pre-
vioug year, which means a shortfall
of about 600 wagons a day. Of these
600 wagons, 529 wagons ure In Bengal
and Bihar alone. I mentioned Bihar
and Bengal alone with some purpose
The whole area has been plagued by
labour unrest most of the time.

While, by and large, all demands
have been met currently in the outlay-
ing flelds there has been a drop in the
loading in the Bengal Bihar fields to
the extent of 529 wagons per day this
year. In the first thresr summer
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months, power shedding seriously
affected train movement in thé eastern
sector.

To get over the serious food short-
age in different sectors in the country
in May, June and July, the railways
had to concentrate on a record move-
ment of foodgrains. In August 1973
the locomen's strike severely affected
loading of coal. During this period,
the railways used all available resour-
ces 1n maintaining supplies to power
houses, essential industries and steel
plants. Actually, the railways have
moved 0.16 million tonnes more of
coal o steel plants and washer.es till
January 1974 as compared to levels
reached last year.
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In the early part of Febraary, 1974
the Carriage and Wagon staff agitation
combined with heavy absenteeism of
staff on the South Eastern Railway,
affected the smooth movement of coal
to the steel plants.

Hon. members have spoken about
cancellation of trains for want of coal
and argued that if the railways cannot
get coal for themselves, how can they
give coal to others. Yes the railways
have cancelled their trains for want of
coal but this has been done with a
view to attend fo the needs of essen-
tial services like power houses, move-
ment of foodgrains and some priority
industries. Goods trains have been
cancelled rarely. It is the passenger
trains that have been mainly cancelled
and this too only with a view to give
priority to the movement of essential
commodities required for social needs
This state of affairs might have to be
continued till the labour situation im-
proved. I am pot in a position to give
any positive assurance in this regard
at this stage.

Then there is the question of allot-
ment of wagons for coal. Points have
been made about the procedure for
allotment of wagons for coal and I
would like to say a word about it to
allay the misgivings of hon. members.
The distribution of coal to different
consumers is based on a programme
sponsoreq by the different Ministries
of the Central Government, State Gov-
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ernments and other authorised agen-
cies. The rauways allot wagons in
accordance with these programmes,
For instance, the Coal Controller pro-
grammes for the movement of coal and
hard coke to different steel plants.

The Linkage Commitee, consisting of
representatives of the Ministries of
Mines, Ratlways, Irmgation and
Power, and Industrial Development,
make out programmes for movement
of coal from different roal fields to
power houses and industries. Move-
ment of steam coal to industries and
of soft coke etc., is sponsored by the
State Governments and other bodies
authorised for such ganctions. The ac-
tual daily allotment of wagons for
movement of coal against these ap-
proved programmes is done by the
Joint Director, Coal in the case of
the Bengal Bihar coal fields and by
other sub-allotment offices in respect
of outlying fields. Day to day supply
of wagons is done by the zonal Rail-
ways according to these approved
programmes,

Some allegations have been made
against the wagon alloting officers in
Calcutta. I must assure hon. members
that this matter would be seriously
lookeg into. In the meanwhile, I have
decided to post one additional senior
officer in Calcutta. His only job would
be to look after the allotment and
movement of coal wagons. He will be
overall in charge of this aspect of the
problem.

1 am also putting one senior officer
in the Ministry of the rank of Addi-
tional Member to look after the coal
problem and to assist the Member
(Traffic) exclusively in this respect.

A very important problem was raised
about the development of backward
areas. This has been the idea which
I had 1nitiated last vear with such
zeal and enthusiasm as I have ani I
have been trying to follow this policy of
development of backwarg areas Argu-
ments have been made, editorials have
been written, that this Budget and
last year's Budget also, is faulty in
the sense that instead of moving
around developed areas, it is going to
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the backward areas where from the
revenug earnings would be very less.
Yes, 1 do confess and admit that in

the beginning the revenue earning will
be low.

14 hrs.

But what is our intention? Do we
not want to develop the backward
areas? Do we not want to open up
those areas which remained closeg for
centuries? You know for example, the
north-castern region. If we want to
give 1t a rallway line only on the basis
of the financial return, the north-eas-
tern region will never get radway
lines. There are some areas 1a the
eastern part of Utlar Pralesh North
Bihar, some parts in Madhya Pradesh
and some parts in Andhra Pradesh. I
do not want to go on mentioning them.
Indeed there are some areas in al-
most all the States which neeq deve-
lopment. They have no means of
transport and communication and if
we want to give them a rmlway line
or other transport only on the basis of
financial return these arears will ne-
ver get it So with this point In
view, I have made an unoithodox
approach io the problem. I want to
give them ralways and I am sure in
course of {ime those areas will deve-
lop and make the railway lines eco-
nomically viable

In Europe also, some discussions had
taken place as longback as in 1916 on
the question of power and transport.
f 1 remember aright, it was perhaps
in Vienna. It was lhe conclusion of
{hat conference that power and frans-
port create their own demand. If we
want to give transport and power only
when a demand is created you will
never get it. With this approach, I
have tried to include some psojects in
Bihar, Uttar Pradesh and other States
also. (Interruptions) Orissa  also.

SHRI B. K. DASCHOWDHURY
{Cooch-Behar): What about North
Bengalp

SHRI L. N. MISHRA: I am glad to
inform the House that the Convention
{ommittee on Parliament has approv-
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ed this approach of ours. Thig total
allotment in the Afth filve year Plan
for the consumption of new rallway
hnes 1s only Rs. 100 crores out cf the
total plan investment of Rs. 2,350 croves
evcluding the Metropolitan Transport
Projects. Most of this amount will be
required for completing projects ak
ready in progess and those connected
with the core sector of the economy.

The total outlay on new lines will
be only a small fraction of the avail-
able plan outlay. Thus, restoration of
dismentled lines or the construction of
short-length new lines in under-deve-
loped areas will not erode the fund
regources requre! to muld up the
transport capacity i the fifth plan,
The outlay of new lines may be com-
pared with the Plan proviswn of Rs.
1,774 crores for construclion of roads.

At the moment. the {otal oulluy pro-
posed for the construction of new tuil-
way lines and restorations in 1973-74
1s Rs 14 68 crores, out of which Rs 1
crorc 1s for the construction ang resto-
ralion of unremunerative lincs 1n
backward areas laken up under the
new policy. In 1974-75, the proposed
outlay for new lines and restoralion
is about Rs. 12 crores, out of which
under Rs. 2 crores is earmarhked for
the construcion and restoration of
railway lines in backward areas taken
up under the new policy.

PROF. MADHU DANDAVATE (Ra-
japur}: Where you have made a re
ference to the 12 lines unfortunately,
you have put a rider at the end of
your speech hy saying that allocations
have not been made available and
sanction is awaited from the Commis-
sion. So, though you have mentioned
them, you have put them on the map
probably they will not come up for a
long time.

8HR] SHANKERRAQ SAVANT
(Kolaba): What about Apta-Manga-
lore?

SHRI L. N. MISHRA: At the end
of my speech, i#f you want 'to put some
tion, I ghall an them. If you
g&'e pél'rﬁittea to put questions  you
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may put them and demand am answer
only then.

Now, you must have seen that we
have been working with this approach,
and the small nvestment of new lires
will not come in the way of the pro-
gress of projects cqnnected w:th the
transport needs of the core sector of
the economy.

I alvo bring to the notice of the
House that the total capita'-at-charge
of the railways is Rs 3,886 crores, out
of wheh the unremunerative branch
Hnes account for only Rs 75 crores
Therefore the backward arces io have
a case and we will logk Into it with
sympathy.

I have already said in my budget
speech that subject to availamlity of
funds 1t 15 1ntended to restore the lires
which were dismantled during the
second wosld war or on account of
floods ,etc, 1r the past [ am pursuing
it Restoration of these Iines as justi-
filed fully and they are on the sse
footing as otlier uneconomi¢c hrarch
Iines which are bting mawmtamned os
they are considered to be an essential
fatlity 1n spite of their unremunera
five character

It 15 with reeret that I have ic men-
tion one punt Some hon Membr.s
1n the cousse of their speech here said
that Bihar and UP have got {avoured
treatment ac my hand in the matter
of consiruction and restoralion of new
lines This 1s unfair and not based on
facts For the nformation .f tpe
House I should like to give State-wise
figures of the cost of works in prog-
ress and those included in 1974-75
budget

The North Eastern Regior. wnih
172,000 thousard sq kms and « nonu-
lation of 19 crores gets an allocation
of Rs 33 crores 1 shall give the ffu-
yes of allocation for the other States
For West Bengal, Rs 2270 crores, for
Bihar, Rs 28.50 croves, for Uttar Pra-
glesh Rs 52.20 crores it has a popula-
tisn of 883 crores and ap afea of 2 91
thoysand sg. kms—for Hgryan; Rs

31, crores; for Jammu and Kashmit

. 142 crores; for Rajasthan R, 279

crores, for Gujarat Rs. 45 78 crores for
Madhys Pradesh Rs 16.15 crores, for
Orissa Rs. 4809 crores—it is one of
the most backward areas— for Maha-
raghtra Re. 35.30 crores, for Andlra
Pradeshr Rs 33.80 crores, for Mysore,
Rs. 44462 crores;, for Kerala Rs. 15.60
crores and for Tamil Nadu Rs 1254
crores The tola] outlay in 1973-7¢ for
new lines in backward areas taken up
under-the new policy 1s Rs 109 crores

I shall now refer to the North Eas-
tern region and say what I feel about
1t Last but not the least 15 the long
neglected problem of development of
North Eastern Region—Tripura, Mam-
pur, Nagaland, Maghalays, Assam,
Arunachal Pradesh and Mizoram
There 15 erying need for opening these
areas and construction of new riuw ¥
hnes in this region Something r._ally
pioneering has got to be done to do
Justice to these people This matter
has been discussed at varous levels
and 1t 15 my considered view that tae
less a special macninery like the
Transport and Communicatioa Autho-
1s set up specifically for this purpose
it will not be easy to develog (his
area All the Slates of the North Eas-
tern Region and the Nhinistriezs on
Railways, Tiansport and Communics-
tions can be associated with this body
This body must have special funds
earmarked for them At the present
moment 1t seems to be the only way
for speedy development of this region
I have already taken up this 1ssue
with the Minsiries of Planning Fin-
ance, Transport andg Commumcation
I have no doubt 1n my mind that some-
thing really and tangible would be
done Our Prime Minister 1s very keen
that we must move expeditiouslv to
open up thig region

Yesterday some hon Members re
ferred to the question of Service Com-
rssion office having been opened at
Muzzaffarpur and Ranchi It has been
my pohicy that each zomal railway
must have its own service commission
Those offices were opened in pursuance
of that policy. A mnew service Com-
tniésion i$ being openeéd at Secandera-
bed. 8tri Haghu Ramaish will be
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happy about it. I also propose to
opin a sub-office of the Calcutta Coms
mission at Kemda (Orissa) and two
sub offices of (he Bombay Commission,
one at Ahmedabad and the other at
Jabbalpore, on the same pattern as the
sub-office opened ‘at Ranchi.

AN HON. MEMBER: What about
Rajasthan?
SHRI L. N. MISHRA: I agree that

‘something has to be done so far as
the Northern Railway is cencerned
When we discuss the Demands [ shall
come before you with the proposal.

Sir, some of my friends said that
they are not happy with the Railway
Board. A number of criticisms have
been made against the functioning and
the working of the Railway Boerd. 1
.am the Minigter in charge of Railways
and I am in touch with them every
day. Before I took charge of tne
Raillway Ministry I too had some
queer 1deas about the Ralway Board,
But, now I must say—not that T have
become a convert—that 1 have not
found anything abnormal about the
Railway Board. They are an execu-
tive body of the Ralway Ministry.
They are the Secretariat of the Rail-
way Ministry They have been work-
ing hard and there have been no occa-
sions when they have nst cooperative
with me, whenever any decision 12
taken either at the polilical jevyl or
by this House. I have 3ood words for
them that they are a hard working
lot They have been working hard and
1hey have been trying to solve the
problems. Therefore, 1 would request
the House to be fair to this body. But
if the House wants the abolition of
the Railway Board of course, T will
have 1o carry out the instructions of
{he House. But, I would seek the in-
dulgence of the House to say that they
ate doing a fine job. If we abolisk the
Railway Board, then, it will be diff-
cult to face the situation, especially
in the present state of crisis. Thers-
fore Sir, the Railway Board should be
considered as a part of the Rallway
Ministry. In fact, it is under the
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Railway Ministry, it is an executive
body of the Rallway Ministry and it
is the secretariat of the Railway Mi-
nistry. This patiern has been copied
by the Posts and Telegraphs also, Two
important Committees, the Adminis-
trative Reforms Commistion and the
Kunzru Committee have supported
the continuation of the Railway Board.
The Steel Authority also 1s more or
less based on the patiern ol Ralway
Board. We have such examples in
UK and other countries. Of course,
there might be some mistakes. 1 do
not say that we do not commit mis-
takes., Mistakes are comnuited even
in those Ministries, where there 1s nio
such Board, But, you cannot say
that the Reuilway Board is a white ele
phant. If the Minister feels that he
is not being allowed to function and
that the Board comes in its way he
will be the first man to come forward
with the proposal {o abolish it The
Minister should have the guts and I
think he has got the guts to say that
if the bureaucracy comes in the way
of the functioning of the Government,
that will have to go. We should take
a reusonable attitude in such martters.
Harsh remarks do not pay any divi-
dend There is no use of quarelling
with your own tools. Affer all, we
have to implement our policies th:ough
the General Managers, there the Divi-
sional  Superintendents and through
the Members of the Railway Board.
We should not condemn them outright,
in season and oul of season. So, 1
would beg of this House tp take this
into consideration.

Some suggestions were made about
the vending contracts and that I have
decided to abolish the vending con-
tracts. A decision was taken by one
of my predecessors that in the case
of those vendors who have already
done six years, the contracts should
be reviewed. Some pressures were
built up and this was not impleniented.
Now, what I am going to do is to re-
view these contracts. We should try
to see that they do good service to the
public. Afterall, who are our masiers?
The péople are our masters. Cemp-



249 Riy. Budget,
1974-75—

lmints have come that the vendurs are
not performing thewr duties and that
the food-stuffs supplied are mot up 1o
standard. Here, the important point
1s the vested interests that have grown
should be removed. I have got g re-
port, a very very authentic report to
the effecy that “»enami contractors are
in the field A single individual 1s
able to get a vending contract for 30—
40 stations Complaints have been re-
ceived that they are not perfrniing
their duties tell, and the food-stufls
supphed by th:m are ont up to stand-
ard.—] would not say it is horrible.
One Hind: poet, from Hathras who is
a well-known scholar, showed me such
food stuffs So, I am going to raview
all these contracts. If their parform-
ance is good, they will continue. If
their performznce is not good they
will have to go. These benami ven-
dors have to go. It will be my end-
eavour to see that the vested interests
are removed from this field

Then 1 come to the Railway Protec-
tion Force, about which so many com-
plaints were made. Any force will
have some defect or weakness. Fur-
ther, the RPF 15 not an old force. It
mighi have some weakness, But this
orgamsation, I have been during the
13 months of my stay in this Minstrv.
is unavo:dable, whatever its faulls
might have been, if the Raillways have
to function 1n the present situation, we
will have g depend on this force

The present strength of this force 1s
about 60,000 My provosal is to m-
crease it to one lakh, by adding 20,000
for the next two vears, and give the
members of this force more amenities
Now on many matters they are not
on par with the CRP and other forces.
I have decided to bring them op par
with the CRP in the matter of ameni-
ties, facilities, uniform, salares ete,
because, it is only with their help that
we wil] be able to run the railways
efficiently

For instance, the question of pil-
ferage was raised, I will give figures
fo :fhow that pilferage is not going up
Efrts have been made to see that
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pilferage 1s coming down. Take
Mughalsarai, Garhara and Burwadih.
It would be geen that pilferage has
gone down. In Mughalsaraa and ad-
joining areas, which I have visited, the
value of comsignments stolen came
down to Rs, 35,750 wm 1873 from a
figure of Rs 2,11,270 1in 1971 There-
fore 1 will say that this force has
been doing a good job and it deserves
the support of this hon, House, There
might have been some defecls here
and there. If hon. Members write to
me in the matter, the Railway Board
will go into those complaints. But for
individual cases the whole force
should not be condemned,

There 1s one personal matter which
has been raised about me, and that
concerns my extra curricular activi-
ties Some of the hon Members fecl
that 1 do not give enough uime to the
raillways because I am more involved
in politics. There 1s no doubt about
1t that I am a political ammal Politics
has been 1n my blood and 1t has been

in my family for generations We are
political beings, 1 cannot say that I
will not engage myself 1n  politics.

But it will never be at the cost ot the
Government or the ralway adminis-
tiation I would not have referreg to
this personnel matter but 1t was rais-
ed by one or two Members of Parha-
ment, especially those coming from
my own State  Any Member who
comes lo the Rail Bhavan will ve con-
vinced that 1 atiend to all maiters
coniected with the working of the rail-
ways, 1f necessary by siting upto 8
or 9 O'clock If my political achivities
offe 1d somebody, I cannot help :t My
politica] activity has to be continued
and 1t will be cont nued hut never at
the cost of the performance of the
raillways

Coming to the performance of the
zonal railways, some hon Members
wanted to know the performance of
the east zone Some hun Mcmbers
complained that I have not given any
information zone-wise. I would ilke
to say a ward on zone-wise perform-
ance.
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It was onticipated that eoriginating
revenue eamifig traffic in 1073-74
would be 10 million tonnes higher
than in 1972-73, This anticipation has
not, however, materialised; 1n fact, the
physical performance has turned out
to be the lowest since 1863-84. To the
end of January, 1874, the originating
revermle earning traffic registered a
fall of 9.02 millon tomnes, as compar-
ed to last year, and a shortfall of
17.29 million tomnes ggainst the traffic
targetted {o be carried. This shortfall
againgf anticipations has occurred in
practically all categories of traffic such
as coal raw materials for ind finished
products from gteel plants, iron ore
for export, ceent, fertilizers, petro-
leum, oils and lubricants and other
general goods and affected all the
railways. The Railways most affected
are (1) South Eastern (shortfall 5.88
million tonnes) (2) Eastern (sghortfall
3.91 million tonnes) (3) Northern (2 44
million tonnes) (4) Western (1.52 mil-
lion tonnes—it has been the best per-
haps, and (5) North Eastern (shortfall
1.01 millioy tonnes).

In consequence, gross earnings have
suffered and, at the end of December
1973, were short of budgetary antici-
pations by Rs 815 crores. In Jan-
uary, the decline has not abated, The
total drop in gross earnings against
budgetary anticipations {o the end of
January 1974 was Rs. 90.87 crores.

Coming tp puncutality, the overall
punctuality periormance of Mail/Ex-
press trains on Indian Railways has
been 71.3 per cent under broad-gauge
and 72.8 per cent under metre-gauge
on the average in the current financial
year upto December 1973. 1 admit
that il 1s not satisfactory. These are
nop doubt the lowest figures recorded
in the last few years. Here too the
gituation in the Eastern is farly few
years. Here too the situation im the
Eastern is fairly bad (53.2 per cent),
¥n'South Eastern it is 574 and in
Western it is 61,0 per gent. In Nor-
thern, which was badly affected by the
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labotty unrest, the figure was 74.2. - The
performance of the North Eastern aed
the Nonth-Eest Frontier Railways har
alsp Dot been yp tp the mark.

My hon. friend, Shri Shankar Daxal
Singh, raised the question abewt
Guards this moming We are having
trouble at the momant. Out of 18,008
Guards on the Rallways, abeut
1000 Guards gone on ‘work to rule’
agitation from 10th March, 1974. The
‘work tg rule' agitation is now in force
on, certain divisions of Bastern, South
Eastern and Northerp Railways and in
a few isolated places on other Rail-
ways. Thd demands of these Guards
are that their pay scales recomended
by the Pay Commission and accepted
by the Government should be revised.
Talks were held by the Board with
the Guards along with the represen-
tatives of the recagnised Federations
and also with their Chairman, Shri
R. P, Yadav, who is the Member of
this House. It was made clear to
them that while some marginal ad-
justments within the frame work of
the Pay Commission's recommenda-
tions could be made, it will be very
difficult to make any major changes
in the pay-structure. It has also
made clear to them that categorical
unions cannot be recceuised on the
Railways and that the Railways are
working with the aim of having one
union in one industry.

This is the position about the
Guards. I would again appeal to
them to come back to duty They are
already on duty. They are resorting
to ‘work to rule’ tactics. They call
themselves to be on duty. But they
are not properly working. I am not
interested whether they are 1000 out
of 18,000 Guards or, even if ihey are
500 or 200 Guards, I request them to
come baek to normal work. Whatever
anomalies are there, they will be look-
ed info.

Lastly, T would like tfe make an
appeal to the railwaymen, They are
the rgal people whe keep. the Jail-
ways moviag, Since .the last Jew
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weeks, as the hon. Members are

aware we have been again hearing
about strike threats in the Railways
from any day after April 10th.

ithe call for a steike programme in
April, 1974 has been announced altler
a Conventiop in Madras in February

hy a group of employees and out-
siders. . . . (Interruptions)
SHRI RAMAVATAR  SHASTRI
(Patna): Who are the outsiders?
SHRI L. N. MISHRA: Outsideis

are those who are not employees of
the Railways. They are outgiders
like you. You are outsider; you are
nol a railway worker,

1 must say that it is totally ill-
conceived. Even worse is the endorse-
ment of this programme by the All-
India Railwaymen's Federation at a
Convention held by them with the
Categorical Associationg and other
Trade Union organisations in Delh
agamn in February. It is a naller of
preat surprise to me that eminent
Trade Union leaders too had attended
this Conference and blessed this kind
of destructive move.

It is quite clear that those who
speak this kind of language, they not
only want to stir up trouble but to
paralyse a vital trangport system of
the country. It is no service to Trade
Union movement also.

1 am constrained to say that all that
they are really working is for only
cheos and anarchy in the country
which in the end will paralyse the
national economy and bring hardship
to the common man, Loss of rupee
one 1o Railway means a loss of Rs. 10
to national economy, Total loss due
to the strike ang other agitation to the
Ratlways in the current year has
already been of about Rs. 80 crores.

I must confess that I am really
pained tg hear of the development.
Even since I took charge of this Minis-
try, it has been my constant and
sincere endeavour to understand the
o TO 0
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problems of the railwaymen and find
solutions speedily and to the utmost
extent possible. The Pay Commis-
slon’s recommendations have already
been accepted and the railway wor-
kers have sgtarted getting concerned
benefils. If anything more hag to be
done, I would like to assure the rail-
waymen through this august House
that these things can be discussed and
thrashed out. My ming is not closed
on any reasonable igsus and I would
be the last man to do this.

OQur people in the country today are
in difficulties because of the rise in
prices and short supply of essential
commodities. Any strike in the Rail-
ways at this stage would only further
aggravate the difficuly situation on
the price front and accentuate the
difficulties of the masses in this coun-
try. Strike in the present situation is
a luxury which the country cannot
just afford,

T have already stated that I am in
favour of applying the ‘one industry-
one union’ principle in the Railways.
As I have said in my budget speech,
I had convened in February this year
a Conference of Trade Union leaders
to discuss the feasibility of introduc-
ing this reform in Railways. By and
large, there was consensus in favour
of this step at this Conference,

I am aware that this can be brought
about only with the cooperation of the
workers. In suggesting the new set-
up, I would like to state clearly that I
am in favour of a secret ballot to test
the representative character of the
existing Unions.

Before long, I hope to be able to
give a concrete shape to the scheme of
one Union in the Railways and take
the necessary steps towards its reali-
sation.

From the forum of this august
House, 1 would like to make a fervent
appeal to my railwaymen and their
leaders to give a second thought and
reconsider their decision. They should
pause ang ponder as to where the
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genuine interest of the workers, the
trade union movement ang the coun-
iy al large lhe

More specially, I woulg lke to
appeal 1o the workers and their
leaders not to resort to strikes or any
agitation for a mummum period of
next three years With such an assu-
rance of peace on the Jabour front, I
am confldent that all outstanding
problems can be approached and
tackled 1In a constructise spirit and
‘with expedition

SHRI SAMAR MUKHERJEE (How-
rah) Yesterday I hag raised the
question of struggle in the NF Rail-
way regarding execution of ten-hour
duty  He is completely silent about
it Hundreds of persons have been
arrested and more than 600 have been
suspended He is silent about 1t

SHRI L N MISHRA I am not
silent I will look into them

I have an anno incement to maat I
have alsg decided that the hill con-
cession tickets as  were ntroduced
last vyear shoulgd be introduced this
year also I am making tihis an-
nouncement 1 the House so that the
public may get sufficient time to make
ihe necessary preparations There are
refurn journey tickets issued op pay-
ment of one and a half single journev
fares in Firs{ and Third Classes for
visthing  specified hil] resorts from
stations more than 800 kms away
These tickels will he avulable from
1st May to 30ih September 1974

MR. DEPUTY-SPEAKER
talie up the General Budget

Now we

SHRI SAMAR MUKHERJEE I had

raised a pomnt yesterday about NF
Railway
SHRI NOORUL HUDA (Cachar)

Under MISA railway-men have been
arrested We demand an answer from
the Railway Minister as {o why they
have been arrested (Interruptions)
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SHRI INDRAJIT GUPTA (Alipore)
This is nothing pmew. This has heen
the convention here If important
points have been raised 1n the debate
by leaders, he should ieply 1o those

poinis at least

MR DEPUTY-SPEAKER Please sit
down I paused for some time after
the Minister had finigshed They did
not make any point They only
wanted to exercise the.r lung power
If they really wanted fo put some
questions I would have allowed them
ang that 15 why I paused and did not
jump to them next item But if it is
only an exhibition of who has got
how much of lung power, then, of
course, 1t 1s a different question
(Interruptions) If you want to put a
ocuestion I w 11 allow you Mr Samar
Mukherjee The hon Member mny
please resume his seat I am my legs
If any Member wants to put a ques
tion I will allow The Mimster may
note down the questions angd then
reply but 1f three or four of you get
up I dn not know what you want me
io do

Mr Mukherjee

SHRI SAMAR MUKHERJEE It
was agleed n August 1973 that this
ten-hour duly for locomen will be
mnplemenied within sin weeks How-
ever their weic different interpreta-
tions and the locomen agamn resoried
to struggle in December All ithose
facts were known, there was a debate
in this House and on January 20, there
was onother agreement 1o which the
RaJdway Adminmstration including the
Deputy Minister were signatories In
that agreement, 1t was agreed that
this ten-hour duty will be executed
from the 15th of February, but it has
not been executed So, the Locamen
in the North-East Frontier Railway
have Insisteq that this should be im-
plemented forthwith

MR DEPUTY-SPEAKER You are
making a speech, Why not you put
your question?
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SHRI SAMAR MUKHERJEE: My
guestion is: hundreds of locomen have
been arrested and some of them under
MISA. The Rallway leaders are still
in jail and penal transfer orders are
being served on the Railway leaders.
The Government  despite the agree-
ment, are not implementing the ten-
hour duty ang they are creating this
irouble. Last night T got a report
from RDSO, Lucknow, that the Acting
Secretary of the Union there has been
served with immediate transfer orders

MR, DEPUTY-SPEAKER: Noy you
are making a speech,

SHRI SAMAR MUKHERJEE: 1
want a reply. Yesterday I {old Mr.

Mohd. Shafi Qureshi, the Deputy
Minister.
st TRTEAMT WRAl : ST

HEEy, ¥T 48 99 ¢ f5  we-sfeny
E Ay A%fas @ gEfgi o A
sWt ¥ 24 W 25 WEEET X[
24 FEALT OF q% £ ®©F AT 97 AT
wET #EgEE & o wvaras q9% F g8
I Y 7T 9T faER w7 & AR wr
F42) fazEdd #ix fir w1 fasit oY
s 7 fafaenreAum 78Y famr strdm,
IT AWM T 24 TAG FT F5 2 & F1
ey far ? ;v ag s gw 2 O
39 & a1z At ¥ gfos a0 AFFw
WIS & a1 A% a7 guiT F< f2q
T4 HYT I & =T HIEAT QFo ATEo THo
Mo & WAET WMAT # fITHTIT FT &F
AN & dew 99 § @ W § o
@At T T F ) wmedt WY owo
o NHo To HIT o 7 o Mo &
wreRe e #T & WMy da #
W@ E? e ag aEY & ar ey
WEEG & WIVATET FT FAT §AT WK
g AE AW WA Twgd # wheiw
¥ ¢

ot ey mouw o (Wreeye) ¢
IweyE wEEy ¥ e & e
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# g ufafrady ot § ol fewic
#2009 % qra 39 § wqry 7} fwy o
¥ 99 ¥ v ¥R fafww $3nrta
T %% omaew qar g vk &, o ®
TN WA FAAN@ § w€AW @@
TIE | &7 HElY WY 3 g99 #1 4§
BTG & 6 37 a1 F A€ FaRe
frer 7= ag 9% T e Afy g% frame
4 AR ofrafedt 1 @w 761 ?

HelT wgrag ¥ fawely s ag WY
faar a1 f& a0 IIEEEY I9E AT
A JITHIYT ¥ WA WA ¥ Ay
AT FATE ITEAT A S T 1974 H
qu FT faur Smdar | @ qd wgEw
3| AT 7 #1§ wrvaraw v & fog 3%
7

st TwAET gAR fag (B9Y) .
IAEqE Welaq, AAT WEIEd A WA
s ¥ gg d¥ faar & f o st
Fxfor e amysgarar ™ &
TG I & TAREHO F @A ¥ famre
F4 | wfeT 19 gvaeg ¥ oF FHY V8
T g 9 A A ag w f5 Smad,
T & arx F w18 el e T8
fFar mar & 1 F@T udl wglEw v oA
giomt  #lt surmems G9uEd
#7 9%W 3T & waca 7 & aRa}
S w467

T Adl WulEd Ao fo W4
a7 7 91 fefan.-9 & wiafom qraar

fefaaT am o< fasme &30 7

SHRI DINEN BHATTACHARYYA
(Serampore): I want to asg regarding
the Howrah-Amta, Howrah-Sealdah
light railway. This has been closed
3 or 4 vears back. Prime Munuster
herself gave categorical assurance
that it will be reopened if the West
Bengal people vote for congress.
The West Bengal Government 18
now under Shrimati Indira Gandnhi

MR. DEPUTY-SPEAKER: Put the
question. ...
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SHRI DINEN BHATTACHARYYA:
You will understand. ...

MR, DEPUTY-SPEAKER: I under-
stand; I am not sp dull. ...

SHRI DINEN BHATTACHARYYA:
Sir, Mr, L. N. Mishra gave an assu-
rance that it will be reopened.

MR, DEPUTY-SPEAKER: I1f I
were a teacher, I would penalise vou
for this long-drawn repetition of oue
single point: Why it has not becen
opened?

SHRI DINEN BHATTACHARYYA:
1 am specially pointing this out be-
cauge they are making statements
after statements. One statement ‘s
made by Mr. Qureshi; another state-
ment is made by Mr, L, N. Mighra. I
therefore want to know categorically
wha!l is the position in this regard. 1
wani {o know categorically from the
Raillway Minister, 'whether this light
railway will  be re-opened either in
broad gauge or in metre gauge with-
oul depending on the State Govern-
men{ contribution,

SHRI B. K. DASCHODHURY -
While appreciating the hon. Mimster
for whalever he has said a out exten-
sion of pew railway lines in vackward
regions, I would like to know whether
he has ceriously considered the cons-
truction of a new railway line in the
NF railway from New Mainaguri to
Sitai which 1s  the most backward
region. This matter was also dealt
with by me in my speech gn the Rail-
way Budget. I want t; have an
assurance from the Railway Minister
in this regard.

SHRI C. K. CHANDRAPPAN (Telli
cherry): The hon. Minister made an
appea] to the workers not to resort to
strike. I would like to know this f1coin
him. What will be his stand op the
question of bonus What are the
positive steps she is going to take in
regard to opening dialogue with the
workers? What are the concrete steps
he is taking about this point, namely,
one indnstry, one union? How is he
going t5 implement it?
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SHR] SHANKERRAO SAVANT:
Regarding the Apta-Dasgaon Railway
line the preliminary work has been
completed but in the budget presented
in the House by the Railway Minister
there is no provision made in jhe
Budgel. Under these circumstances i
want to have an assurance from the
hon, Minister that this will go through

SHR] P. G. MAVALANKAR Ah-
medabad): The Railway Minister
said comparatively lesser amount s
coming from air-conditioning accum-
modation and more from third class
passengers. More people travel by
third class. But he has not said any-
thing with regard to the increase of
amenities and facilities to third class
passengers. Another important point
The retired 1ailway employees wanted
a minimum of Rs. 40 as pension. Th'=
has been their long-standing demant!
and they have repeatedly demanded
this minimum pension. What has been
the attitude of the Government in this
matter. regarding this demand of
minimum pension of Rs. 40 demardel
by the railway employees who have
retired”

SHRI ANNASAHEB GOTKHINDE
(Sangli): I have called the Minister's
attention to the conardicion in spif-
ches of las{ vear and hig yeor. Last
vear promise was made regarding
Miraj Latur Railway conversion. No
mention has been made in this re-
gard in this year’s budget. T want
an assurance from the hon. Minister
in this regard

MR, DEPUTY-SPEAKER. Mr.
Sharma. you made such a good spe=ch.
Why do vou want tg spoil it?

SHRI A. P. SHARMA (Buxar). We
would definitely like to have an assu-
rance from my hon, friend the Rail-
way Minister with regard to bonus.
The Bonus Review Committee is al-
ready seized of he problem. 1 want to
know whether the Rallway Minisier
could give ap assurance that he would
implement the recommendations of
the Bonus Review Committee if such
a recommendation {s made regarding
the bonus,
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PROF, S. L. SAKSENA (Mabaraj-
ganj): What have you done for a
une Irom Gorakhpur to Mahara)-
ganj—a backward area?

SHRI L. N, MISHRA: We have al-
1eady accepied 1n principle the sug-
gestion made oy the hon. Vlembers.
Un st December, a Committee was
set up uynder the chairmanship of my
frienat Shr: Qureshi, The Commuliee
has made good progress, They have
made an analysis and they will be
w10 Hnalise the mplementation
part of 1t as early as possible Il wus
stated thal some pecple have Yeen
ariested in the Frontier Railway side.
They voluniecred to start the ten-pour
duty  They did not give notice ani
they did 1t voluntarily. The never
informed the Station Masters or any-
body. The moment the tim: 15 1D,
they leave the rain. This kind of
action on the pari of the railwaymen
rannot be tolerated, I do not want {0
go nto details of 11 T canmot do it
overnight. First we decided that tlis
recommendation would be implement-
ed within three years instead nf eight
vears. Like thnt we are implementing
the recommenaation. When the loen-
men agitated, action was taken
against the railwaymen. Shr Shasiri
Ji spoke about victimisation of the
railwaymen. In December or in Janu-
ary, I do not remember the date just
now, we had a discussion and an
assurance was also given by me that
there would be no victimisatio;, of the
employees If there his been ary
victimisation done, it mght be
brought to my notice and I would
Inok into it.

Regarding the Pay Commission, that
is a very difficuly question. The
Finance Minister is sitting here. We
have given full thought {n it. We huve
had a number of discussions over this
and some decisions have also been
laken, I do not want to touch the re-
commendations of the Pay Commission
as it is not easy for me to du that
Already T have announced, I think,
last year, about catering, that if five
or  more matriculates peovle from
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themselves into cooperalives, they
wuuld get preference in the matley ol
running the canteen, Harijans will
also get preterence, Minonilies will
alsp et preference if they form :nto
cuoperatives.  This 15 net only  with
regard to the vending contract but it
1~ also with regard to runming the
book stall. I am prepared to give that
m Delhi Station. A number of hon.

Members wanl that facility to Dbe
1 bigger stalions. I am prepared to
do that provided they form them-

selves intg cooperatives. If unemploy-
ed graduates do that for vending as
well as for book stalls, I am prepaied
1o wreommodate them and 1 won't
th.gc any rent for one year,

As regards Barabanki-Samastipur
railwayline, we have a schedule for it.
At the moment I do not have infor-
mation w.th me but I shall try (o find
it oput and tell you the progress made.
I am fold that it is going on according
to  =schedule. If that 1is behind
schedule, I shall try to make it up,

Regarding Howrah-Amta line, that
will be a broadguage and not a nar-
row-gduge. We have difficully in get-
ting land, You know aboul it. The
land has not been available there.
Trere were difficulties also in getling
it But, we have gol full cooperatiun
from Wesi Bengal Government. Shii
Siddhartha Shanker Ray and myself.
after discussions, are going to take up
the construction work very saon

About the acceptance of the recom-
mendations of the Bonus Revien
Commitlee. I may nol I'ke {0 comp it
anything at this stage,

14.45 hrs,

STATEMENT RE. RAILWAY ACCI-
DENT NEAR BIRPUR ON CENTRAL
RAILWAY

MR. DEPUTY-SPEAKER: Earlier,
before the Railway Minister began his
speech, Shri Vajpayee raised the ques-
tion regarding the derailment of {rain



